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A n n u a l  A c c o u n t s  o f  t h e  U.G.C. 
N e w  D e l h i  f o r  1975-76 w i t h  A u d i t  
R e p o r t  a n d  o f  N o r t h  E a s t e r n  H i l l  
U n i v e r s i t y , S h i l l o n g  f o r  197:3-74 
rWiTH A u d i t  R e p o r t  a n d  S t a t e m e n t s

FOR DELAY

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER):

* I beg to lay on the Table—
(1) A copy of the Annual Ac-

counts (Hindi and English ver-
sions) of the University Grants 
Commission, New Delhi, for the 
year 1975-76 together with the 
Audit Report thereon, under sub-
section (4) of section 19 of the 
University Grants Commission Act, 
1956. [Placed in Library. See No. 
LT-997/77].

(2) (i) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the North Eastern Hill 
University, Shillong, for the year
1973-74 together with the Audit 
Report thereon.

(ii) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the above docu-
ment. [Placed in Library. See No. 
LT-998/77].

MR. SPEAKER: shri Raj Narain...
(Interruptions)

(Some leaflets were thrown from the 
Visitors’ Gallery and there ufas some 

commotion)

SHRI K. LAKKAPPA (Tumkur): 
There is no protection in Parliament 
House from the RSS Gondas; even 
in Parliament they are attacking.

MR. SPEAKER: I have asked
the Secretariat to find out what the 
matter is. . . .  (Interruptions)
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qersr rVT ŝl ^  «T<TPT 31 i
^  rT«TT 3?*^ I

[Placed in Library. See No. LT- 
999/77].
O r d i n a n c e s  P r o m u l g a t e d  b y  t h e  

P r e s i d e n t  d u r i n g  S e p t e m b e r  a n d  
O c t o b e r , 1977

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA):

I beg to lay on the Table a copy 
each of the following Ordinances 
(Hindi and English versions) under 
article 123 (2) (a) of the Constitu-
tion:—

(1) The Payment of Bonus 
(Amendment) Ordinance, 1977 (No.
9 of 1977) promulgated by the Pre-
sident on the 3rd September, 1977. 
[Placed in Library. See No. LT- 
1000/77].

(2) The Banking Service Commis-
sion (Repeal) Ordinance, 1977 (No.


